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Criminal Appeal No(s).  1973-1974/2014

CHIRAUNJI LAL  & ORS.                              Appellant(s)

                                VERSUS

THE STATE OF UTTAR PRADESH                         Respondent(s)
 
Date : 09-01-2025 These appeals were called on for hearing today.

CORAM :  HON'BLE MR. JUSTICE S.V.N. BHATTI
         HON'BLE MR. JUSTICE AUGUSTINE GEORGE MASIH

For Appellant(s) Mr. Rajiv Ranjan Dwivedi, AOR (NP)
                   
For Respondent(s) Mr. Adarsh Upadhyay, AOR
                   Ms. Pallavi Kumari, Adv.
                   Mr. Shashank Pachauri, Adv.                    

          UPON hearing the counsel the Court made the following

                             O R D E R

No representation on behalf of the appellants.

Post after two weeks.

(NITIN TALREJA)                                 (KAMLESH RAWAT)
ASTT. REGISTRAR-cum-PS                        ASSISTANT REGISTRAR
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